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(ix) To develop linkage with So-
cial Science Institutions in or-
der to give adequate attention 
to the social engineering as-
pects of ground water saving 
and sharing. 

(x) To adopt a revised target date 
for completion of long-term 
target of 18.000 boreholes. 

(xi) Exploratory drilling particu-
larly for deep aquifers. will 
have to be handled by the Na-
tional Ground Water Organisa-
tion alone during this decade. 

(xii) The Ground Water Organisa-
tion at national level should 
be headed by a Director Ge-
neral in the scale of Additio-
nal Secretary and he should be 
supported by four Deputy Di · 
rectors General in the scale of 
Joint Secretary. In order to 
achieve integrated work ar-
rangement in the field so that 
command and control is not 
diffused. the Organisation 
should have 17 Regional Di-
rectorates. combining both 
the Scientific and Engineer-
ing Wings. to discharge all 
functions of the organisation. 

(xiii) The Aexible Complementing 
facility should be extended to 
die Officers of Engineering 
Wing. 

(xiv) A Consultant may be en~g
ed to prepare an appropnate 
Stores Management System. 

•353. SRIU HANNAN MOLLAH: 
Will the Minilter of STEEL be 
pleased to state : 

(a) the progress made 10 far in the 
modetnisation of Durgapur Stee! 
Plant; and 

lb .... )). . the time by wbicb tbe work is aely to be complded? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRl 
SONTOSH MOHAN DEB): (a) The 
basic and detailed design engineer· 
ing and the ordering of plant and 
equipment have almost been complet· 
ed for 14 of the 16 main turnkey 
packages under DSP mOdernisation. 
The remaining two packages are yet 
to be finalised. Though in some 
areas of work like equipment supply 
and erection of structurals and equip· 
ment, slippages have been observed. 
substantial progress has been made 
in civil works and structural supplies. 

(b) Steel Authority of India expect 
that the overall completion schedule 
of March. 1993 set for the whole pro-
ject would be adhered to. 

Prices of Fertilisers 

"'354. SHRI CHHEDI PASWAN: 

SHRI HARIKEWAL 
PRASAD: 

WiU the Minister of AGRICUL· 
TURE be pleased to state: 

(a) when the prices of fertilisers 
were last fixed; 

(b) whether the Government pro-· 
pose to increase the prices of fertili· 
sers: 

(c) if so. the details thereof and 
reasons therefor: 

(d) whether there is likely to b.: 
an adverse impact of price hike on 
the farmers; and 

(c) if so. the steps proposed to be 
taken by the Government in this re· 
gard? 

THE MtNISTER OF AGRICUL· 
TURE (SHRI BALRAM JAKHAR): 
(a) to (c) The statutory consumer 
p~ of fertilisers wore revised with 
eft"ect from the 25th July, 1991. The 
details of these prices are given in 
attached statement. A reduction bas 
since been announced, which would 
increase fertiliser prices by 30%. in· 
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stead of 40% over the prices prevail-
ing on 24th July. 1991. 

There had been no effective in-
creae in fertiliser prices since July. 
1981 whereas there has been a con-
tinuous increase in procurement and 
market prices of different crops. The 
fertiliser prices were revised to con· 
tain the fertiliser subsidy bill which 
was Rs. 24.80 crores in 1977 · 78 and 
had risen to R~. 4387.73 crores in 
1990-91. 

(d) and (e) Apart from the redL:c· 
tion of fertiliser prices the Govern-
ment of India is issuing instruction 
that a spec~al scheme should be fram-

cd in consultation with the States so 
that the small and marginal fanners 
can be given fertilisers at prices pre-
vailing before 25th July, 1991. 

The consumption of fertilisers de-
pends not only on the consumer pri-
ces of fertilisers but also on other re-
lated factors which include the avail-
ability of irrigation facilities and of 
high yielding varieties of seeds, wea-
ther conditions. credit facilities, the 
expectation of farmers regarding the 
crop prices. etc. To the extent this 
price-revision will affect the cost of 
production. the support and procure-
ment prices will be suitably adjusted 
to offset the increase in costs. 

STATEMENT 

Name of fertili=ers Maximum 
price per 

tonne net (in 
Rupee) as on 

25-7-91 
·--- ·- --------~------

I. Urea (46"" N) 
2. Muriate of Pota..,h (60"., K} 

-'· Di-ammonium Phosphate ( 18-46-0) 

4. NPK (17-17-17> 

5. NPK (15-15-15) 

6. NPK (19-19-19) 
7. Ammonium Phosphat~: Sulphate (20-20-0) 

8. Nitro Phosphate (20-20-0) 

9. Nitro Phosphate (23-23-0) 

10. Ammonium Phosphate Sulphate t16-10-0) 
11. Urea Ammonium Phosphate (24-24-0) 

12. Urea Ammonium Phosphate (28-28-0) 

13. NPK (14-28-14) . 
14. NPK (14-35-14) ." 

IS. NPK (10-26-26) . 
16. NPK (12-32-16) . 
17. Triple Super Phosphate (46?~~ P,Oi) 

(Granular) 

2 

3300 

1~20 

5040 

3640 

2940 
4140 

3640 
3360 

4120 

3220 

4280 

5040 
4280 

4760 
4140 

4560 
3646 
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2 
18. Triple Super Phosphate (Powder) 
19. Single Super Phosphate (Powder) (14~~ P:05} 

3360 
1160 
1340 
1540 
5280 

20. Single Super Phosphate (Powder) (16~~ P10 6) 

21. Single Super Phosphate (Granular) (16~~ P10 6) 

22. Anhydrous Ammonia . 

[ lrallSlaliotl] 

P0!11 Otliee and TeleNoue Facilities 
to GI'Ul Panchayals 

*355. SHRI DAU DAYAL JOSHI: 
SHRI UPENDRA NATH 

VERMA: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether the Government have 
any plan to provide post office and 
telephone facilities to all the gram 
panchayats in the country by the end 
of Eighth Five Year Plan; 

(b) if so, the details thereof; and 

(c) the numbl!r of gram panchayats 
in Rajasthan which have been provid-
ed with post office and telephone faci· 
lities so far'! 

THE MINISTER OF STATE Of 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT): 
(a) and (b) Yes Sir. as regards pro-
vision of telephone facility. there is 
a plan to cover aU pancbayat villages 
by the end of the Eighth Plan. Re-
garding postal network. presently 
there are 1.32.646 post oftices cater· 
ing to the rural areas including pan· 
cbayat villaps. It is proposed to set 
up about 6000 post o8ic:es in the rural 
areas cJuriD8 the Ei&hth Plan period. 
on the basis of existing norms. 

(c) The number of gram ~ba
yau in Rajascban provided with post 
o8ic:e and telepbo.ne facilities are as 
below: 

i'Post Oftiee 
'); ~ 

;iTeteohoncs 
7014 
2448 

[Englilh] 

SarYey Reaanlial Was ... e of lUTer 
Waters 

*356. SHRI VJJAY NAVAL PA· 
TIL: WiU the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the Government have 
u~1dertakcn any survey on wastaae of 
nver waters during monsoon and 
lloods; 

Cb) if so. the outcome thereof; 

. (~) the steps being taken for stor· 
mg the surplus waters resulting from 
monsoon and floods; 

(d) whether the Government pro-
pose to utilise inter-basin waters for 
mcreasing the irrigation potential in 
I he country: and 

(e) if su, the details thereof! 

THE MINISTER OF WATER 
RESOURCES (SHRJ VIDY ACHA-
RAN SHUKLA): (a) and (b) The Cen· 
tral Water CoiJJJJtission bas asseaed 
the average annual flow of the river 
basins of India as 1880 biJfJOD cubic 
metre. out of wbich the aanual aver· 
age utilisable surface water ia expect· 
ed to be 690 billion cubic metres with-
out inter-basin transfen of water. Pre-
sent utilisation js of the order of 380 
billion cubic metres of surface water 
from the storases and from direct ntn 
of the river topther. 

(c) A number of storaae projects 
including smaU tanb have been con-
structed for atora&c of water. Bxistina 
storqe capacity in the country il 193.2 


